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No CCIT/MUM/Gaz /T&,P/Jt Addl/1/2013 14 Date 20.06. 2013

ORDER NO. 1

The following transfer and postings in the grade of Joint/Additional Commissioner

of Income Tax arc hereby ordered with immediate effect and until (urther orders:

SNO CIQIL_l ﬁAﬁE T From B - ‘ TO
1 | 91080 5anja\,_ _}\trra\m al S Rdlli_)e 1{]( ) - Audit Rangc f( ) |
2 191086 [ OP. bharma - ang{ 7( ) - | Judl, Rangt,l -
3| v1089 [KK V vas " | Central Rang: X Range 16(2) )
e 91104 )urgcsh Sumrotl | AddIDIT (Tnv) I IE%L | Range 15(_?)__'
5 91119 Surendra Kumar Qe ‘ntral b Range- X i Sr _AR AT
6 92001 ;\;ax Chandra®™ D(JTT (IMV) --------- ( HC ))__Cuurdmatum
7 | 92007 \umdani‘ads&n - HQ to D(_J]l (Inv-.j_ N ' DGIT (INV) N
8 | 92011 [OPSingh | Range 31 SnAR ITAT
9 ' 92024 _;.I\d]m%h] Dwiv ed\ ..... St AR IT \T - Ranvt, 1(7) S
10 92005 | Pankaj Kumar © Range91) | Rangeddy
' 11 | 92076 | Prabhat Jha** AdLCIT(HQ), Coord. | Range10(1)
12 | 92082 Om Prakash Kant f_entra] Rangell] Central Rarig( ~X
13 | 93001 MohitJain | Sr AR ITAT Range 2(2)
|14 | 93008 | Bhavna Chodha Yashroy | DGIT (INV.) | Central Range-VIII
15 | 93024 | C.P Pathak Range 9(3) Range 7(1)
16 | 93031  Amol Kamat I\dngt 3(3) | (I 1Q), Admmlqtratlon
17 930%  Sunil Kumar Singh  Range8(1) Range 10(3)
18 . 93037 | Anurag Srivastava DG (INV) Range 5(1)
19 | 94006 f\bhlIlt Al Pa‘ranl\a] Central Range- ]\ i ! I\{mwe 9(1)
20 | 94010 | SK Mohapatra LRL)tlge 8(3)  DIT(1&C) Range-I
21 | 94022 | Ashwani Kur_nmﬁ_lrh%_mha Tpar NV.) | Range 8(1)
| 22 94052 | Niraj Bansal ~ AddLCIT (HQ), Admn. | Range 3(3)
23 94076 Sushil | Kumar Ppddar Addl CIT(HQ), Personnel | DGLL (INV.)
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'S.No T CIviL NAME

¥_24 94093 AK. Kardam

25 | 94094 Ra]n( esh Kuman Ar\ md
26 _ 950 U'% |C§uprm Ghosh o
L 27 9030 | C Irlpura Humlar] .....

I8 195044 Arun Kumar

9 ‘ 96007 TM‘”“ Ondra (zm' g
ngh

3096008 | Tushar Dhawal Sin
31 I 9s012 T Srinivas R(_d[ﬂ-\
32 i_g?@i 2 Sa;}geep Goyal
33 97011 | D. Prabhakar T\era
3497007 Jotlnlal\ehmj [\am aI\
35 | 98003 Ashutosh Ra]hmns o
36 98010 | Pitambar Das
37 ] 98011 | %an[ur ]am -
38 | 00013 | Ritesh Mista
39 [ poo2t ~\s]‘nm Kumdr Nlooh
! 40 Fw;ﬂ)x Ptadcep Kumal ‘vmorh
‘ 41 T o D.K Sinha -
P 42 ﬁ"UJ?’ Roupdk Kumari
~437] 02563 [ GN Makwana
|__f4+ 13004 | ‘Bare Ganesh smth}ll;ﬁ___
45 1 030 “78 Udava Bhaskar Tnl\I\L
46 03039 [Rakesh &, Ranjan

4/__‘ (’3044 Mdn(}J Kumar

48 1 03058 | O.P Moena

——t

P‘* Tl{e tranbfer & poqhng of theqe OffICEl‘b shall be effectwn ¢ from 1‘*' August 2()1
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| Range 4(])
T\dl’lgj(., 1(1(9)
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Uop
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Rangje 19(?)
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%__

(nv.-LITSC

o ﬁ Range 29(T)
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[ IDS Rangt 1
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' R(m oe

| Range 5(2)
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]'xcm Rang( -2
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i ’—\R, TCAT

_7 Si_A'IJ_ITA"r_

charge of AddLCIT(I1Q) Systems & Pr ojects, Mumbai,

Range 1 192
L Rangg 1](

)
KRange 17 (1)
‘»Rango '74(’%)

Ra nge 7’5(

)
2)
3.

_r‘i’anoe 8(91) o
DGIT(INV)
TIDC; Ram?e n

U
)

' Range 11y B

-
Central Rangg X
(HQ) Per .sonnel

Shri Amol Kamat, AddL.CIT(t 1Q) Administralion, Mumbai shall hold the additional

2.2, Shri Ajay Chandra, AddlLCIT(HQ) Coordination, Mumbai shall hold the additional
charge of AddL.CIT(1IQ) Technical, Mumbai.

2.3,

of AddLCITHQ) Vigilance, Mumbiai.

3. I'he above referred order is being passed

the Placement Committee,
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Shri Sandeep Goyal, AddLCIT(HQ) Personnel, Mumbai shall hold the additivnal charge

in accordance with the recommendations of




4. The Dircctor General of Income Tax (Investigation), Mumbai will issuc further orders
of posting in respect of the officers placed at the disposal of the DG (Inv), including the
posting of AddLDIT(ILQ)(Inv} to DGIT(Inv).  The Chief Commissioners of Income Tax
concerned will issue further orders assigning addilional charges of vacant ranges/charges
within their jurisdiction.

5. The Commissioners of Income-tax/ Directors of Income-tax concerned shall ensure
that all the transferred officers are relieved from (heir present posts by 27.06.2013 under
intimation to this office. A compliance report regarding relicving/joining of these officers
should reach this office by 01.07.2013 positively.

St/ -
(T.K. SHAH)

CHIEF COMMISSIONER OF INCOME-TAX [CCA]

MUMBAI
Copy to:

1. The .5, (Admn.}, CBDT, New Delhi.

CCsIT-T to XTI, DGT: (Inv.), CCTI{O)-1 & 11, CCIT (LTU), Mumbeai.
CsIT-1to 29, CIT (1DS), IO to IV, CIT(CO), CIT{LTL), Mumbai.
DsIT(Inv.) 1 & [/ CIT({CIB)/ DIT(E)/ DITQL)/DITP)-1 & 11/ DIT(Vig.), Mumbai.
CSIT (DRY-TTSC/ CsIT(DR)-ITAT/CsI'I! (Appeals), Mumbai.

Csll (M) AA/CIT (RTH/CI F(fudl)/CIT(Audit)-1 & 11, Mumbai,
AddLCSIT (Personnel 4 Co-ordination/Systems/ Vigilance, Mumbai.

ITO (Pay & Accounts)f ZAO, Mumbai.

Oftficers concerned.

P5 to President, ITAT

Secretary, IRS Association/TIGOA /ITSEWA, I'T'D Co-op. Bank. Mumbai.

A

=]

— = o
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(NIRAJ BANSAL)

‘ sl i“';,;g;.}_‘_h_..._i

ADDL.COMMISSIONER OF INCOME-TAX (HQ)

ADMINISTRATION, MUMBAI
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